T REGIONAL OFFICE

e RAJASTHAN STATE POLLUTION CONTROL BOARD
v\ T /4 18-19,Near Pannadhaya Circle,Azad Nagar,Bhilwara
| Phone : 01482-241159; Email ID:-rorpcb.bhilwara@gmail.com

(Through Email)
No. RPCB/RO/BHL/NGT/L-61/3032-3037 Dated : 21.03.2023

Urgent/Hon’ble NGT Matter

(O.A. No. 91/2022-CZ2)
Date of Next Hearing-24.03.2023

To,

The Registrar,

Central Zonal Bench,

Hon’ble National Green Tribunal,
3" Floor,Suchna Bhawan,

Areara Hills,Bhopal-(MP.)
(Email:- ngtczbbho-mp@gov.in)

Subject:-Regarding Compliance of directions passed by Hon’ble N.G.T., Central
Zonal Bench, Bhopal in O.A. No. 91/2022-cz titled as Omprakash Somani V/s State of
Rajasthan & Others.

Ref:- Hon’ble N.G.T., Central Zone Bench, Bhopal’s order sheet dated 25.11.2022
Sir,

Apropos above, in compliance of the directions passed by Hon’ble N.G.T.,
Central Zonal Bench, Bhopal in O.A. No. 91/2022-cz titled as Omprakash Somani V/s
State of Rajasthan & Others vide order sheet dated 25.11.2022, factual report is being
submitted here with for kind perusal.

Encl: As above.
Yours Sincerely,

C=
(Vinay Katta)
Nodal Officer-case and
Regional Officer,RSPCB,Bhilwara
Copy to followings for information:

1. District Collector,Bhilwara.
2. P.A. to Member Secretary, RSPCB,Jaipur
3. ACEE & In charge Legal Cell , RSPCB, Jaipur.
4. Sh. Shoeb Hasan Khan, State Advocate,Bhopal.
5. Sh. Sandeep Singh Baghel, Board Advocate , E-2/2, Opposite Habibganj Station

,Arera Colony,Bhopal (MP)-462016 (Email-sandeepbaghel21@gmail.com)

CPT -
Regional Officer
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7 Issue raised in this application is encroachment on water

body and making construction damaging the environment in

violation of environment rules.

2 A substantial issue of environment has been raised. Issue

notice to the respondents. Returnable within four weeks.

3 Applicant is directed to take necessary steps for service to

the respondents by both ways and also on available email.

4 Respondents are directed to submit their reply/counter

affidavit through E-filing portal, preferably in the form of

searchable PDF/ OCR Support PDF and not in the form of

Image PDF, before the next date of listing.

S5 We deem it just and proper to call a report on the

matter in issue, in present application, from a Joint

Committee consisting of: 2

(i District Collector, Bhilwara (Rajasthan)

(ii) Representative of Rajasthan State Pollution Control
Board, (M.P.)

6. The Committee is directed to submit the factual and

action taken report within four weeks. The State PCB



will be the nodal agency for coordination and logistic
support.

7. Applicant is directed to supply the required documents and
copy of the application to the committee and the respondents
within a week and after compliance of service, the Applicant
has to submit an affidavit that notices and copy of the
application have been served upon the committee and
respondents.

8. The report in the matter be filed by the Committee by email
at ngtczbbho-mp(@agov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF. List
it on 12th January, 2023.
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Item No. |

BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

Original Application No. 91/2022 (CZ)

Omprakash Somani Applicant(s)

Versus

State of Rajasthan & Ors. Respondent(s)

Date of Hearing: 25.11.2022

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s): Ms. Diksha Chaturvedi, Adv.
For Respondent(s): None.
ORDER
i Issue raised in this application is encroachment on water body

and making construction damaging the environment in violation of
environment rules.

2 A substantial issue of environment has been raised. Issue notice
to the respondents. Returnable within four weeks.

3 Applicant is directed to take necessary steps for service to the
respondents by both ways and also on available email.

4 Respondents are directed to submit their reply/counter affidavit
through E-filing portal, preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF, before the next date of
listing.

5 We deem it just and proper to call a report on the matter in

issue, in present application, from a Joint Committee consisting of:



(1) District Collector, Bhilwara (Rajasthan)

(ii) Representative of Rajasthan State Pollution Control Board,
(M.P.)
6. The Committee is directed to submit the factual and action

taken report within four weeks. The State PCB will be the nodal agency

for coordination and logistic support,

7. Applicant is directed to supply the required documents and copy
of the application to the committee and the respondents within a week
and after compliance of service, the Applicant has to submit an
affidavit that notices and copy of the application have been served

upon the committee and respondents.

8. The report in the matter be filed by the Committee by email at

ngtezbbho-mpegov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

List it on 12th January, 2023,

Sheo Kumar Singh, JM

Dr. Arun Kumar Verma, EM

25™ November, 2022
OA No.91/2022(CZ)
K
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RAJASTHAN STATE POLLUTION CONTROL BOARD

—Gassian 4, Institutional Area, Jhalana Doongri, Jaipur.

b — — p

\-’"W Phone : 0141- 2716804, 2716811  e-mail * member-secretary@rpcb.nic.in
N4 Helpline No. : 0141-2716877

Email/Speed-Post
No. F.10 (467) RPCB/Legal/NGT/2022 12b13Lp4y Date: 56’/(2/24--,9_9_

Regional Officer,
Rajasthan State Pollution Control Board,
Bhilwara,

Sub: - Hon’ble National Green Tribunal order dated 25.11.2022 in Original Application no.
91/2022 Om Prakash Somani Vs State of Rajasthan & Others,
Sir,
With reference to above subject matter, it is to inform that the Hon'ble NGT by order dated
25.11.2022 directed as follow:-
“5 We deem it just and proper to call a report on the matter in issue, in present
application, from a Joint Committee consisting of:-
(i) District Collector, Bhilwara (Rajasthan)
(ii) Representative of Rajasthan State Pollution Control Board, (M.P.)
6. The Committee is directed to submit the factual and action taken report within

Jour weeks. The State PCB will be the nodal agency for coordination and logistic
support.”

You are hereby nominated as member of the committee and also appointed as Nodal Officer
on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT order and file the
compliance report of order dated 25.11.2022. The Hon’ble NGT order dated 25.11.2022 is enclosec
herewith for ready reference.

Enclosed-As above

Yours sipcerely,
(Niraj Mathur)
Member Secretary ¢3¢

Copy to District Collector, Bhilwaras for information and to take necessary action for ensuring
compliance of Hon’ble NGT order dated 25.11 2022

~ iFa
Member Secretary e 1.
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Annexure-E

Photographs of Site Visit of Joint Committee dated 08.02.2023
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